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oultural requisites and esential COD• 
aumer articles. Every state ,ovem­
ment is working out a programme in 
the light of local conditions. 
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CornlpUcm 0.- aa Nonllen 
Ballwa:, 

835. Shrl Daijit Slncla: Will the 
M"lllister of Ballwa:,s be pleased • 
state: 

(a) the number and nature of cor­
ruption cases committed by the 
Northern Railway employees during 
1961 ;  and 

(b)  the number ol persons convict­
ed Class-wise"? 

The Depat, Minister in tile Mlals­
tr:, of Railways (Shrl Sllahnaw• 
Kllan) : (a) 130 cases of the follow­
ing nature were detected durin., 
1961:-

(i )  Accumulation of wealth dis­
proportionate to known sources 
ot income. 

(ii) Acceptance of illegal gratiftca­
tion. 

( iii) Cheating . 

(iv) Misappropriation 
money. 

of 

( v) Falsification of records. 

Govt. 

(vi) Misuse of passes & P.T.O.s . 

(vii ) Misuse of Railway materials & 
labour. 

(viii) Accepting materials & works 
below specification. 

(ix) Excess payment to contractors. 

(b)  • Class liII staff. 

Detaehed Wapns 

1136. Shrl Balakri&IIJla Wllllllik: Will 
ihe Minister of Railways be pleased 
to state: 

(a) whether it is a fact that a 
number of wagons with wheels de· 
tached are lying at the Kalamna 
Railway Station (near Nagpur) ; and 

(b )  if so, the reason therefor? 

Tbe DeP11t, Minister ill the Mlailltr:, 
el Bailw•1'• (Shri Sllabllawu Kllaa) : 
(a )· Yes. 
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{b)  These are Narrow Gauge 
wagons whkh were supplied by the 
l\lanufacturers without Centre Buffer 
Couplers according to the terms of 
the Contraot. Supplies of Centre 
Buffer Couplers ordered separately, 
could not synchronise with the sup­
plies of wagons and as such wa,on.s 
had to be stabled. Supplies of Cen­
tre Buffer Couplers have since com• 
menced and it is expected, that the 
wagons in question will be turned out 
to traffic shortly. 

Railway Lines in OrisD llarlnc Tihrtl 
Plan 

637. Shri Maheshwar Naik: Will the 
Minister of Railways be pleased to 
state: 

(a) the total mileage of tracks that 
have so far been or proposed to be 
doubled in Orissa; 

(b) whether a new proposal for 
track-doubling has been suggested by 
the Government of Orissa; and 

(cJ If so, what is the d�ision taken 
in the matter? 

The Deputy Mlllister in the Minis-
. try of Railways ( Shri S. V. Rama­

llWIUDJ) :  (a)  Information about 
doubling of lines is not compiled 
State-wise but Railway-wise. How­
ever, a rough assessment indicates 
tilat ou.t of all the doublings proposed 
fio be carried out under the Third Five 
Year Plan about 300 miles will fall 
within Orissa State: 

(b) and (c) . The Government of 
Orissa have suggested the doubling of 
tr8"k between Jajpur Keonjhar Road 
and Khurda Road. Of this, the work 
on the doubling between Nergundi 
and Khurda Road is alre:idy in pro­
,ress. A proposal for doubling the 
section between Jajpur Keonjhar 
Road and Nergundi is also under 
consideration. 

Mechaniaed. Farm in Madhya Pradesh 

as. Shri Blrelldra Balladur Slnclt: 
Will the lllinister of Food and Acri· 
ealtare be pleased to state whether a 

final decision has been taken to locate 
a large-sized mechanised farm iJl. 
Madhya Pradesh on the pattern of a 
similar farm already set up in Surat­
garh (Ra,jasthan)'! 

The Mlnlster of State ID the Minis­
try of Food 111111 .Agrieul\1lre (Dr. Ram: 
S11bhag Sing"h) : No. The matter is·, 
still under consideration. 

Quarters for P. & T. in Delhi 

639• f Shri B11ta Singh: 
L Shri Gul9han: 

Will the Minister of Trusport amJ: 
CommDDications be pleased to state: 

(a) whether it is a fact that about 
900 quarters have been acquired in. 
Delhi by the P. & T. from the, 
C.P.W.D. ;  and 

(b) if so, when these quarters arit­
likely to be allotted to the needy 
P. & T. employees in Delhi? 

The De]llllty Minister in the Minis­
try of Transport and CommllDieaU_.. 
(Shri Bhapvatl) : (a) No. 

(b) Does not arise . 

Apncy to Supply Esseatial 
Commodities 

( Shrimati Benuka Barkatakl: 
ML Shri P. C. Borooah: 

L Shri Bhanu Prakash Sin&"h: 

Will the Minister of Food an• Aari·· 
eultnre be pleased to state : 

(a)  whether there is a scheme to set· 
up a Central agency to ensure a conti­
niuou.s flow of supply of essential 
commodities like foodgrains, augar, 
salt, pulses and edible-oils to Assam 
and adjoining areas; and 

(b) if so, what jg the constitution 
and precise functions of the proposed· 
agency? 

The DepUty Mlnisier in the Minis­
try of Food and A&"ricultllre (Shri A; 
M. Tbonms) : (a)  and (b). There is no • 
proposal to set up a special a,ency, . 




